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teach us all and may I hope the Rajya Sabha
will rise to the occasion, serving the people
better than it has and become truly an
instrument of social change and service to the
toiling masses, It will uphold the majesty and
greatness and the brilliance and beauty of our
nation, it will be the spokesman of the great
heritage of our undying and unfailing and un-
fading culture?

I hope in this House India's voice will be
heard, the voice of the millions which after
all, in the final analysis makes Parliament
what it is, gives it character and quality. Our
rapport with the people is our greatest asset
and I do hope all of us will cooperate
collectively work for building up bolder ties
with the masses, seek counsel with them and
give full expression in policies and otherwise
to the urges that inspire them, the urges that
set them in majectic historic motions. We are
on the march and let us, in this House, march
in step with the life outside.

Thank you again and all others— my
esteemed and dear colleagues— for the kind
words they have spoken about me.

MR. DEPUTY CHAIRMAN: Let us take
up General Budget, 1977-78.

AN HON. MEMBER; Why not we
adjourn for lunch?

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2 P.M.

The House then adjourned for
lunch at fiftyone minutes past
twelve of the clock.

The House reassembled after lunch at five
minutes past two of the clock,

Mr. Deputy Chairman in the Chair

THE BUDGET (GENERAL) 1977-78
—GENERAL DISCUSSION—contd.

SHRI SARDAR AMJAD ALI (West
Bengal): Mr. Deputy Chairman, Sir, the
Budget is broadly a
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barometer of the Government's economic
policy and reflects an approach, so far as the
fiscal policy of the Government is
concerned,, and indicates the direction to
which the Government wants to take this
country.

Now, Sir, the Budget that has been
present?d by the Janata Government gives
certain clear indication as to how the Janata
Governrment wants to tackle the problems
which the Finance Minister in his Budget
speech has analysed and to which direction
the Government wants to take this country.

Sir, in order to be fair enough, I must say
that by and large I agree with the analyses of
the Finance Minister as far as the problems
of this country are concerned. He has very
rightly analysed that the present problems of
this country are to tackle the growing
unemployment and to tackle the problems of
millions of people who live in the rural sec-
tor,, as also certain other very important
factors which he has stated in paragraph 14
of his speech in Part'A’. 1 quote:

"The task ahead is to devise an effective
strategy for dealing with the problems of
inadequate growth, crushing poverty,
unemployment, growing regional
imbalances and rising prices . . ."

These, in brief, according to me are the
basic problems of this country. Now, Sir, it
has been the concern of the former Finance
Ministers that the growth rate in this country,
in spite of having a planned economy and a
substantial investment in the public sector as
well as in the industrial and agricultural
sectors, has not been satisfactory. Perhaps the
Finance Minister is right in indicating that the
growth rate that could be achieved during the
last few years and during the last four Five
Year Plans was not satisfactory. It has been
the concern of all the Finance Ministers and |
am sure this has Become the concern of the
presnt Finance Minister also.



171 Budget (General)

[Shri Sardar Amjad Ali]

Now, the Finance Minister suggests that
the approach will have to toe a different one.
He has suggested certain measures. But, at
the very outset, [ would like to submit that al-
though the growth rate in the country is not
satisfactory, is it not fair enough to remember
that in a country like ours having a
developing economy and also being
surcharged with the problem of investing a
huge amount in certain unproductive sec-
tors—for instance,, spending a lot of money,
a huge money, in the matter of Defence—all
the former Finance Ministers had to act with
a bit cynical approach, with a bit defensive
attitude for the allocation of funds in the
matter of productive purposes?

Now, as far as the present Budget is
concerned,, Mr. Deputy Chairman, if we
take it for granted that the growth rate
should be speeded up, then it would be very
much fair to say that the growth rate during
the last few years was thoroughly and
utterly unsatisfactory. I would submit that
the budget speech of the Finance Minister
gives an indication that although the
achievement that has been made in the
matter of our economy was not up to
expectations, but, at the same time, it is no
less praiseworthy. Sir, when  anybody
criticises the budgets of the previous
Government saying that our agriculture could
not revamp the whole shattered position
of the economy and that a completely new
outlook  is necessary so as to shift priorities
to some other sector, I would, with all
humility, draw his attention to the fact
that although the growth rate was
unsatisfactory, the allocation that had been
made in earlier budgets could bring us
to a reserve of 120 million tonnes of
foodgrains in the country. If anybody
says that the growth rate was not
satisfactory, then I would ask whether it is not
a fact that it was because of the priorities
fixed in the various inter-minis-terial
allocations, that the achievement in the
foreign trade sector was
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satisfactory and we had foreign exchange
reserves of 3200 crores. Can anybody say
that it is a mean achievement? So, these are
the factors which have got to be taken into
account when we view our priorities in order
to take this country towards a particular
direction. Mr. Deputy Chairman,, it has been
stated that the agricultural sector of our
country has not been given due consideration
toy the former Government. I would like to
controvert this by saying that though an
emphasis on the agricultural sector, as the
present Finance Minister has done, is
definitely a welcome feature, over-emphasis
on agriculture might also lead to certain
future complications. If it had not been the
policy of the former Government to give
importance to agricultural sector, then the
reserves of 120 million tonnes of foodgrains
could certainly not be achieved. When the
Finance Minister himself says in his budget
analysis that about 21 million hectares of land
is getting irrigation facilities per annum, it
only reveals that due attention was given to
agricultural sector. The present budget
indicates that we have to spend more in the
agricultural sector. As I have stated earlier, it
is a Welcome feature. If anybody says that
laying emphasis on agriculture will solve the
problem of rural unemployment, then, with
all humility, I want to express my doubt. If
this problem is dealt with in the right way,'
then only the problem of rural unemployment
can be solved.

Mr. Deputy Chairman, Sir, the rural
unemployment can only be solved, as the
Finance Minister says,, by creating an infra-
structural facility in the rural sector. But the
most important factor that he has omitted is
that people, those who have lands with them,
even if they develop agriculture, it is not
automatically going to create a situation
under which the rural unemployment can be
solved. It is really surprising that the
approach of the Finance Minister in his
Budget Speach is not clear as to what type of
land management they want to have in order
to solve
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the problem of rural unemployment.
Simultaneously, Sir,, too much emphasis on
agriculture with lack of emphasis or
lukewarm attitutde towards industry is going
to create an imbalance between the rural
sector and the urban sector. Mr. Deputy
Chairman, Sir, I appreciate the fact that in the
rural areas and all over the country you have
got only a fewer number of people who can
invest and out of this investment they can
have some returns. But the rest of the people,
a large chunk of ordinary people do not have
any means either to invest or to arrange in
such a way that they can fetch some money
out of it. Sir,, the realistic situation is that in
the rural sector, with too much emphasis on
agriculture, the agricultural economy has
been in such a fashion that there is over-
production and the law of diminishing returns
will start soon in that sector. And an
apprehension has been expressed by the
Finance Minister that migration of rural
labour to the urban centres will start again.

Therefore, Mr. Deputy Chairman, Sir, I
want to submit that in order to build up the
economy in a much more cohesive way, one
has to approach in a pragmatic way by taking
up both the problems together and, of course,
with a slighter variation as to where we give
priority and for how long. But this approach
is completely absent as far as the present
Budget is concerned. (Time bell rings) Mr.
Deputy Chairman, Sir, about the industrial
sector I must say that certain concessions
have been given to some companies and
individuals. Well, concessions given to
companies and individuals are quite
understandable from the approach of the
present Government. That only reflects their
economic policy. I am not sure whether this
country will appreciate a situation where the
industrialists or a few people of this country
will have a clear go-off to accumulate wealth.
In the industrial sector, the Budget reflects
that the closely-held companies, in order to
facilitate investment,, are entitled to
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give dividends. Now, what are these closely-
held companies? They are either the lackeys
or the family relations of big tycoons of the
country. Therefore, in the name of
investment, an area has been created through
which the accumulation of wealth can be
much more accentuated in a fewer hands. So,
in the agricultural as well as the industrial
sector,, it appears to me that this Budget is an
incentive for those fewer people who would
like to invest their means in order to get more
out of it so that they can concentrate the
monetary resources of this country in their
own hands. This is how I appreciate the
approach, so far as the present Budget is
concerned.

Now, Sir, I would like to point out another
thing. Mr. Deputy Chairman, the Finance
Minister is completely silent as to what will
be his attitude towards the monopoly houses
of this country. Now, it is well known and,, |
believe, the leaders in the Janata Party also
know, particularly the Chairman of the
Janata Party, who has fought here and who is
very much prominent for his fight against the
monopoly capital in this country, that this
Budget is surprisingly enough, completely
silent as to what his attitude is. But,,
certainly, we do get an indication as to what
his attitude is, so far as the big tycoons are
concerned. Mr. Deputy Chairman, Sir, the
Finance Minister has given an indication in
this regard and it is contained in paragraph
18 of Part 'A' of his speech. He says:

"Primacy of agriculture does not imply
indifference towards, or neglect of,,
modern industry."

Now, what should be the attitude?

"All that it implies is that, in so far as a
larger proportion of investi-ble resources
available to the public sector is diverted to
agricultural development, the resources for
industrial growth will have to be found
increasingly by enterprises themselves
generating larger internal resources of their
own through
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more efficient operation as well as more
effective pricing policies."

So, the industrial set-up of this country, as the
Finance Minister observes, will have to be left
completely in the hands of business people.
(Time bell rings). The additional investment
that is required to be diverted to the public
sector has not been taken care of by the
present Budget. It, therefore, gives an
indication that gradually the public sector will
be neglected and in its place, the private
sector will come up according to the whims
and fancies of the business people. People
having their own resources will concentrate
them into fewer hands out of which the maxi-
mum number of people in this country cannot
derive their due share or benefit. In this
regard, the Finance Minis, ter has not been
able to place his viewpoint before the country.

With these submissions, Sir,, I thank you.

SHRI K. S. MALLE GOWDA
(Karnataka): Mr. Deputy Chairman, Sir, this
great spiritual country of ours has focussed
the attention of the world and the world
Governments on the soaring and shining
spirit of man and shown to them how human
rights and civil liberties are nearest and
dearest to him. The poorest Indian voter has
shown that he desires not only bread but also
freedom.

This trend in the attitude of the enlightened
and discerning man of today must be taken
note of by every country, communist and
non-communist,, by every leader who comes
to power, if blood and tears are to be spared
for the people by ambitious, power-seeking
politicians in India or elsewhere.

Today, I want to stress upon all those who
have got something to do with the destiny of
India, one important point that the economic
policies
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of the Government during the last 30 years
have been urban-oriented and urban-directed
with the result that the socio-economic gap
between urban India and rural India is
steadily widening. Look at this chasm bet-
ween cities and villages. The national cake or
the national income of about Rs. 34..000
crores is divided equally between the rural
population numbering about 48 crores and
urban population numbering only 12 crore.3.

Even with the knowledge that the weaker
sections of society are found predominantly
in the country-side, the per capita allotment of
Plan funds for providing the minimum needs
of the people, namely, housing, water supply,
sanitation, medical aid and education in rural
India and urban India makes a galling
contrast.

Employment opportunities in higher posts
available to the rural people are
comparatively poor.

It is a revolting reality that the rural people
are nearly entirely excluded from
participating in the industrialisation of the
country (in the private sector) except perhaps
as workers or Class IV employees, because
the saving generation and investment
principles stressed in the industrial economy
are not applied by the Government to the
farm economy.

A rough picture of the general rural
economic scene can be gathered from the
following agro-economic study by experts. I
am here giving an extract about the farming
conditions in U.P.:

"An agro-economic study conducted in
the representative district of Ballia by a
team of Pantnagar Agricultural University
experts led by Dr. B. D. Singh states
(published in June 1974:

'A vast majority of small and marginal
farms in eastern Uttar
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"The farmers are living in abject
poverty and, despite supplementing their
income by earnings from non-agricultural
sources, they are hardly able to subsist....

'In Ballia District, 85 per cent of all
farmers are below the poverty-line as
against the All-India aver-agre of 50 per
cent...

'An income of Rs. 240 a year is, in fact,
required for a bare minimum standard of
living. The study has revealed that only six
per cent of the marginal farms (less than
2.5 acres) and 33 per cent of the small
farms (between 2.5 to 7.5 acres) are viable.

'Of the below poverty-line marginal
farmers about 60 per cent are almost at the
rock-bottom. They earn less than Rs. 500 a
year. Their families on an average consist
of eight persons.'"

Suffice it to say that the Government
economic policies and the Five-Year Plans
have only succeeded in increasing the rural-
urban imbalance dangerously and have failed
thus far in correcting that imbalance.

This dangerous and explosive trend is seen
not only in India but also in the other few
democracies and developing countries in
Asia. I quote from Newsweek:

"Tilting Toward the City

It is one of the central problems that
afflicts contemporary Asia—and one that is
all too seldom squarely confronted. In the
Philippines, government agencies and pri-
vate investors alike pour vast sums into
gleaming new  skyscrapers, high-rise
apartments and  office  complexes.
Meantime, out in the rural barios, untold
numbers of children never go to school
because they lack sufficient clothes. In
Indonesia, despite government efforts to
dis-
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perse the nation's 7,000 doctors throughout
the sprawling archipelago, at least 3,500 of
them continue to live and work in Jakarta;
this means that 50 per cent of the country's
physicians serve less than 4 per cent of the
population. .."

"The variations on the theme are endless.
Asia's governments, rooted as they are in
great cities, seem locked in escalating
conflict with their own rural citizenry—and
almost without exception, the farmers are
losing. In an age when progress is
frequently equated with industrialization,
glossy, high-technology urban projects take
precedence over mundane agricultural
ventures. The members of Asia's new
business and government elites tend to be
urban-educated and urban-oriented,
disdainful of rural life and ignorant of the
problems of the countryside. As a result,
national budgets are invariably skewed
towards the cities in everything from health
care to highway construction. And such
minimal resources as are allocated for rural
development are often dissipated by
inefficient bureaucrats or siphoned off by
corrupt ones before they ever get to the
country wise. . ."

... "In the Third World, Asia's rural people
have not been immune to the revolution of
rising expectations spawned by
rudimentary education and contacts with
the mass media. From Bombay to Seoul,
millions of farmers country folk have
already crowded into Asia's cities in search
of jobs, money and the fruits of
technological society The result has been
mushrooming maga-slums that breed a
whole new range of social problems from
inadequate garbage collection and sanita-
tion to drug abuse and the collapse of
family life. Worse yet, the migration to the
cities sharpens the basic social dilemma.
The problems of urban slums must be
confronted. But pouring money into urban
areas only widens the gap between city and
country. And so long as
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the bulk of investment goes into the cities,
the rural population of many Asian nations
will not be able to make any significant
contribution to their country's economic
development—either as producers or as
consumers."

The well-meaning and thinking people of
India must feel happy to note that the Prime
Minister and the Home Minister are laying
great emphasis on greater development of the
rural economy to correct the rural-urban
imbalance. It would require Himalayan efforts
to correct this imbalance and to bring about a
harmonious and integrated development of
India. Primarily, it is a question of raising the
incomes of nearly 60 per cent of the rural
families who are below the poverty line. At
the same time, the Government's new policies
should aim at building up a robust middle
class which can effect savings and invest in
higher education to the children and also in
non-agricultural undertakings. A  robust
middle class with a self-reliant and a self-
generating economy is the ideal to be aimed at
by a good Government.

According to the F.A.O. Year Book of
1971, our agricultural population in 1970 was
68 per cent, whereas in the U.S.A.. it was
only 4 per cent, in the U.K. 3 per cent and in
Japan 21 per cent. During the last 30 years,
the proportion of agricultural population has
not been reduced even by 3 or 4 per cent. The
proportion of population engaged in
agriculture is one of the best indices of the
extent of a country's economic growth. We
cannot hope for real rural progress and
prosperity if we are not able to bring down
the percentage of population dependent on
agriculture to at least 50 per cent from the
present 68 per cent, provided also that our
population is contained at about 65 crores.

With the present economic situation in our
country, it is not possible
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to create conditions in rural India to make
even a small percentage of the people to
move from the cities to the villages while our
Prime Minister, Shri Morarji Desai, is saying
that people should go back from the cities to
"the villages.

[The Vice-Chairman (Shri Lokanath
Misra) in the Chair]

Therefore, if the Janata Government is to
fulfil its promise to end poverty in ten years
and make even a small percentage of the
people in the cities to go back to the villages,
I would appeal to the Prime Minister as well
as the Home Minister to constitute a
commission to be named as the National
Commission on Urban-Rural Imbalance
Removal so that i-could recommend measures
for correcting this imbalance. It looks as if the
Congress in its rule of 30 years has attempted,
with political ends, to demolish the rural
middle class which should have been
stimulated to grow side by side with the urban
middle class.

Next, I would like to draw the attention of
the Government to the fact that the Indian
farmer has been exploited for centuries in the
matter of the price received by him for his
produce while the prices paid by him in
regard to his requirements were not the
concern of the Government. To prevent this
cruel and dangerous exploitation which is an
important cause for the rural-urban imbalance
and to give the Indian farmer his due, a parity
price, that is, a fair price for the farm produce
in relation to the prices which the farmer has
to pay for his requirements should become a
goal for the benevolent Parliament and
Government.

Now, I would refer to the all-important
question of population explosion and
population control in the country. From 360
million in 1951, our population has reached
the stunning figure of 600 million today. At
the present rate of growth of population, we
would be adding 115 mil-
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lion more people in the next ten years. Even if
we put our best efforts to produce more and
more in the fields, factories and mines, if we
do not effectively check the population
growth, we would be nowhere near the goal of
eradication of 'poverty in the next ten years.
The Government should take this as a stark
reality and a big warning to it. The population
policy laid down at the Chandigarh Session of
the Congress by the previous Government
was indeed a courageous one aimed at the
welfare of our people and raising of their
standard of living at a rapid pace. It went
awry on account of the coercion used and the
excesses committed, especially in Northern
India, by the officials at lower levels who
abused the Emergency powers. We must
realise that even the Muslim countries of
Pakistan and Bangladesh have taken up the
family planning programmes vigorously.
Without coercion of course, but through a
package of incentives and disincentives we
must pursue the family welfare programme
more vigorously and with determination.
Annual targets for every village should be
fixed and we should bring down the growth
rate at least to 1 per cent from the present 2.3
per cent per annum at the end of the next five
years.

Sir, India is a country of poor masses. You
can check up any blood bank in the country.
These blood banks receive blood mostly from
poor people for small amount of money. The
Government is now giving a grant of about
Rs. 75 per person for getting sterilized. If this
grant is enhanced to Rs. 400 per person who
gets sterilized after the birth of two or three
children and with other incentives and
disincentives, the targets for limiting the
population in our country can be reached. The
Government should also enact that industries
and plantations should give an additional
amount of Rs. 250 per worker who gets
sterilized after the birth of two or three
children.

To cure the socio-economic ills
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bedevilling this country and to eradicate
poverty within the next 10 years prevention
of the birth of unwanted children is better. As
this is a vital programme having direct
relationship with the eradication of poverty in
this country, I would appeal to the Prime
Minister to take up this portfolio himself so
that he could have direct control over this
national welfare programme. The Chief
Ministers should be asked to take up this
portfolio in their States.

I would appeal to the Finance Minister to
raise the budgetary provision for paying
compensation or grants for sterilization, at
least to Rs. 150 crores, whereas now only a
small sum of Rs. 20 crores has been provided.

With these few words, Sir, I welcome the
Budget proposals and I thank you very much.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): There are 37 names
from the Congress Party and I would request
all the Congress Members to kindly confine
their speeches to 10 to 12 minutes. I will ring
the bell after they have spoken for 10 minutes
and I will be giving two minutes more only. |
shall be able to give only two minutes more,
nothing more.

Yes, Mr. Anandam.

SHRI M. ANANDAM (Andhra Pradesh):
Mr. Vice-Chairman, Sir, I am scared of your
time-limit.

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): The number is so
great that I cannot help it and when I say
something, I mean it, please take it like
that.

SHRI M. ANANDAM; Anyhow, as this is
avery important occasion
when Members have got to express their
considered opinion on a Budget
which is the first Janata Government's
Budget, it may need sometime
for the Congress Members to see to
what extent this Budget has  been
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able to meet the janata demands or to see
whether a janata policy has been established
by the Janata Party Government. I, therefore,
humbly submit to you, Mr. Vice-Chairman,
that while I will try to be very brief as I have
always been, I crave your indulgence if I take
two or three minutes more than 12 minutes.
You may kindly allow me that.

Sir, here a small deficit of Rs. 202 crores
has been indicated in the budget for 1977-78
by the hon. Minister of Finance. I know the
Finance Minister is a very great expert in
fiscal matters and I have had the privilege of
working with him in the Public Accounts
Committee also, I was just wondering
whether it is at all necessary to cover these
202 crores of rupees of budget deficit.
Suppose, it is left uncovered, what would
have happened? That is my first impression
that I got. The second thing is, suppose we
went into the open market borrowings. Mr.
Vice-Chairman, the Budget has given an
allocation of Rs. 999.75 crores for open
market borrowing this year. And in the first
quarter itself the Government has already
resorted to an open market borrowing of Rs.
540 crores, leaving a balance of Rs. 450
crores for the balance of the entire year.
Supposing the Government thought of having
another Rs. 200 crores of open market
borrowing, what would have happened?
Nothing serious would have happened. They
could have done it without resorting to any
type of fresh taxation proposals.

Another thing which has struck me is about
the Government spending and also the
buoyancy which the Janata Government is
expecting in the economic field during the
current year with the heavy Government
spending and with the buoyancy, don't you
think that the anticipated excise duties now
presented in the Budget will mount up and
probably there may not be any need for fur-
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there taxation at all? This is another thing
which I want the Finance Minister to note and
see that if there is buoyancy in the collection
of excise duties, there may not be any need
for further taxation—either indirect or direct.

The third thing which I want to say is that
the estimate of the small savings has been
taken as Rs. 450 crores during the year. My
feeling is that if some effort is put in, there
may be a saving of more than Rs. 450 crores,
or even another 100 crores. What I want to
impress upon the Finance Minister is that
without resorting to any fresh taxation pro-
posals, the small' deficit could have been met
with some sort of manipulation with regard to
borrowings and an increase in the collection
of excise duties. As my learned friend, Mr.
Sankar Ghose, put it yesterday, it is just a
manipulation when you want to balance the
revenues and the expenditure. While doing so,
the Finance Minister has done one thing
which is baffling. That is with regard to the
borrowing of nearly Rs. 800 crores from the
foreign exchange reserves. I admit that in the
earlier year also the Congress Government too
had done some manipulation of that type. But
my feeling is that the Rs. 800 crores which
you are now trying to take from the foreign
exchange reserves will only increase the
money supply unless it is used for the purpose
of purchasing imported goods. But once the
money supply is increased, | am afraid, it will
tend to take an inflationary trend and the
prices may go up. Therefore, I would like to
caution the hon. Finance Minister that he
should be very careful in trying to utilise this
amount of Rs. 800 crores.

Mr. Vice Chairman, I would like to deal
with two or three of the taxation proposals.
One is the tax on biris. I am afraid that the
Minister of Finance has not been able to
appreciate  that these biris are the
conventional necessity of a poor man
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and any impost higher than even the present
one per cent is not only going to increase the
price of biris but will also throw out of
employment a large number of people who
are employed in the biri industry. If one could
understand how the biri industry is run,
especially when you see that it is run purely
on a cottage industry basis, then there is need
for you to protect this industry by even elimi-
nating or removing the present one per cent
levy on biris. You are now trying to raise Rs.
45 crores out of this, which, I think, is not a
welcome measure. I want the Finance
Minister to re-consider this aspect and see
that this levy on biris is abolished.

Coming, now, to the surcharge of 15 per
cent on income-tax, this, again, is a measure
which is going to affect the middle class
people very much. This is where I say the
Finance Minister has been very kind to the
capitalists and not to the middle class people.

Mr. Vice-Chairman, the Janata
Government has in. its manifesto said that it is
going to abolish the CDS and also the
compulsory deposit of additional emoluments,
but I find that they have retained the CDS for
another two years. Just imagine a person who
has planned to save by way of provident fund
and insurance. He has already planned many
years ahead of it. Now, in addition to these
savings, he is again to part with nearly five to
10 per ent of his earnings towards the
compulsory deposit. Added to that, there is
again the special surcharge of income tax rais-
ed from 10 to 15 per cent. I am afraid that no
middle class family whose income is between
Rs. 30,000 and 50,000 will have any money
left with it to pay this compulsory deposit. I
know a number of cases where even with an
income of Rs. 50,000 people have to borrow a
few thousands of rupees for the purpose of
paying compulsory deposits in earlier years.
They have to go to the banks, borrow and pay
the compul-
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sory deposit. This aspect at least, I think, the
hon. Finance Minister would consider. If he
wants to retain the CDS he may do so but
while doing so he should give a rebate of
savings made on account of provident fund
and insurance. That is, if a person has to pay
Rs. 5,000 towards compulsory deposit and if
ha has already invested, say, Rs. 4,000 on in-
surance and provident fund, let him make a
compulsory deposit of the balance of a
thousand rupees only and not more than that.

Mr. Vice-Chairman, Sir, I also find that the
revenues from cinematograpn films have not
been properly planned. I find that from the
present tax structure which levies a tax on the
length and nature of the film, they have now
gone to an ad valorem duty and I understand
that this ad valorem duty now is 900 to 1,000
per cent. If that is so, | am afraid a number of
regional films will have to be completely
closed or incur huge losses, and it is going to
hit the film industry to a large extent. I there-
fore request the hon. Minister for Finance to
reconsider this aspect and see that he goes
back to the original levy of tax on the basis of
the length and nature of the film.

Sir, I would conclude by referring to the
investment allowance given to the industries.
This is a very important matter on which
greater thought has to be bestowed by the
hon. Minister for Finance. It is not what an
industrialist requires. What an in-dustiialist
requires is an incentive for initial investment.
What 1 want to say is this. There are a
number of investment allowances or
incentives givor: to chose who have an
industry already or have already started an
industry. But there is absolutely no incentive
for a person who wants to invest his surplus
money in a new industrial undertaking by
way of purchase of shares or whatever it is. I
would respectfully submit that this is what is
needed. If a private entrepreneur, a parson in
the middle class or whoever it is, wants to
invest in an indus-
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trial undertaking, supposing he wants to by
shares worth Rs. 20,000 or 50,000 in an
industrial undertaking, he must get an
incentive for such an investment. That is, this
sum should be deducted, or at least 35 per
cent or 50 per cent of if, from the total income
computed for the purpose of tax. If this is
done it would be a better incentive for
persons to invest in Industries than else
where. I would like to say one more thing and
finish. I am glad to note that the honourable
Finance Minister is appointing an expert
committee to go into the present direct tax
laws. Wo all aumit that the income-tax law
ha3 been a very complicated law and is being
made more complicated from year to year
with various provisions brought into it. There
is absolutely a need for rationalisation and
simplification of the law. But I would like to
say one thing to the Finance Minister,
namely, that, while he appoints a conmittee
for this purpose, he should consider taking
into it those people who have thorough
knowledge of the working of the tax laws so
that they are able to make certain pragmatic
and practical suggestions to see that the tax
system is simplified, especially the provisions
relating to penalties. With regard to penalties,
penal interest, prosecutions etc. I would say
that they all work as jeopardy for a tax-payer
and it is n'oces-sarythat there is one single
punishment for a single offence. This is
necessary and I am sure the Finance Minister
will take into consideration various aspects
which went into com-licating the present law
and see that a realty good committee is
appointed for the purpose of rationalisation
and simplification of the law.

Thank you, Mr. Vice-Chairman.
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FqT @ oEr | aEy  Tafaat q
g9 W OH OHITT g FA T OF
FT OATIA AT 03N, fEEET g
#1997 agw & am f@Er g
HIT qarfaw 91 AL § U FH
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femr 'iTIﬂT% | (Time bell rings) A7 5T
wEE Wy F7 T2 E ) a4 80 9fqwA
grafaat 1 991 2 307 39 & g Fiea
T HY SHT 29 WEA F WAl a%
FE AT IF FA AT ¥ AIA
& WA AT Y TEATGE S A1 T
(Time bell rings) A & AT £ 7wrawr

AT 97 & 907 fagz & oA aEm
qr ¥ fasg A5 &r 7 fagza F7ar
ARATE, WAT ATEAT TS FeFEA
arar Far fmAl FowwAr e,
go Atadare ¥ w5 Fqr fady g,
az foa #1278 2 A 0 39§ A
FoAT g w7 awdr s fag o
7 W @w A7 WA e g g
fF & =9 97 M =TrA, 2= g3
1 drar FI, WA FAT FEMGA R
w77 [ fwmdr wraT slwwe
d1UF AT T g F wEAY 3 oI
g w7 31 g F9E wAm Aifgd
1 ArEarr wErE oevar ¥ AfET
fagm ¥ fowa am gard gwFw F
1200 T9F &9 & FAA IR H
HrATAT A1 | |9 1976 fEFeaT a9 900
FO1E BT 3 FTT OA( WATH  HEAr
g1, 1 AT FATK AET H AE GAAAT
qET | OWT OAIZAY ZENad F O OFAT,
g faard mFant % 3T W
F OIS GTEET A e ) gAT AYE
¥ oATT AT AZT F FTIAT ¥ omeAT
BE-BE FEGE 49 A1 A FA GIZ
& o3 & FTL BTF AT &% qraAr
Y gy afEm

aam faaar 2 oz 7 0
fuaa @z er. #® 39 Z1, wy Afag,
T ORT grIT qA BT #IW
®IIT WOT W9 &l 4T @1 3

[ 47 HAE IW A A@T AT T
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ad arf AR Fqr wAr afEw
FT OHFA £ |

za% #Afafes & oF g fagzq
AT FTAT 1 77 AT TR F0Ar
I F, TH wg wre gifwd | 9T
wamAr g & A1 faAdr g3 w4 i
WATA HWT | gAr agt gAdy afE 2
fFaea ot fasdr G3r 727 F %%
TErATAr 9F @t §ouie w2z gafie-
fadt 412 afr g a5 3w &
fasteft a13 s @ 2 @wT o0
AT qTETF H AT FZAT FT AT
FEAT ATZA F AT 0F A w7 AfAy
fw fg3ar azamr a9 » sy faad
F FIT FAAAT TF, IA F FTT AL
HUET 8 13 v A f@4ar a@rd o
faar §m w2z gEfrdfed 4
fastdt &t ardt &1 AT & ADT
TIEAR ¥ AIF, gw ATHE ¥ HIT
I AfvzA W owvw, fgegEeta A
qET FIE T AGA A FL AN
az #rf aga a3 ard A oAm gy
&1 Fg AT WIT BAT AT AT AT OAMAT
oqTd §7 FT Tgr 2. IFF A4
niAF AFAA F1 g 41 AX AT
2 FIA W oy F OF TR OAME
qFT FM AgA AT ATIT FAT 4T
T AA A HIT AZIL ATAT A
dET TW FI OFrA W 47 W @I
F7A FHT 1974 H 994 FIOAT 4T
fF 3R A@dr w0 10 FATa g a1
T 0 120 FUO2HIT IZT 7 FIUF
w4 % fod gy & #90T gdzT ®
fad 2 g9 FUs w97, 47w A
mifgs  fasma g #F oagr
" 3w w1 wfEF A
drfgg | ag At arf R4 aAq
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[ = oY fag |
FEHEI TE@ § s w1 fFma
wrEgd ¥ oma Afwd oiT 9w qig
g Sfma o avw® 7 AavET A
fz #37 dem@ # @@ W7 A
ghamn ¥ ==, wfas s=fr &
faa, <zmi &t s=fa & fa3, gasi
& @AW % fem ot fawet & A
famm & &g, wwesng G973 JEd
g ar apii FT Wurgsl, AFL &1
frzdt zgadr wiv I@A AT AWER
FA & AT FIo"gr ZAr 7 a1 few
qEET FH T IgEAr A Al v fEm
HIE 57T A @Sy g gET =rfEd
foem &1 93w &9 FT A% SH 41
AT AT FL | FE HE H oOwET
ALHT VA AATT FT OET "EAD

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA): Shrimati Lakshmi
Kumari Chundawat—not here. Shri P. L.
Kureel—not here. Shri Mhaisekar.

SHRI GOVINDRAO RAM-
CHANDRA MHAISEKAR (Maharashtra):
Mr. Vice-Chairman, Sir, I rise to offer my
remarks on the Budget for the year 1977-78.
Sir, initially I would like to submit that since
remarks have been offered on different
aspects of the Budget, I would like to restrict
myself only to two phases. Number one is the
contradictions that appear in the fiscal policy
statement of the hon. Finance Minister and the
provisions he has made in order to meet the
pronouncements of development in the
agricultural field and the rural areas. This is
field number one to which I would like to
restrict myself. Field number two, Sir, is the
Budget and the regional imbalances. I would
like to restrict myself to these two fields.
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[The Vice-Chairman (Shri Ranbir
Singh) in the Chair]

Sir, as far as the policy statement of the
Finance Minister and the pronouncements of
the ruling party in connection with the
promotional activities in agriculture and rural
development are concerned, they are very
assuring, they are promising. But when this is
looked in the background that agriculture and
rural development have been in the main
sector of the Budget for the last ten to fifteen
years, the picture that emerges from the
provisions that have been made in the present
Budget is entirely different. I would give only
two or three important examples in this
connection.  Sir, in the Explanatory
Memorandum of the Budget, at page 151, a
table of major financial institutions has been
given and these are very important financial
institutions of our country. This table includes
12 major institutions and out of these 12
major institutions, four are directly concerned
and connected with the development of
agriculture and rural areas. Now, if we find
the total amount of money that is to be
siphoned during 1977-78 for all these 12
institutions, the amount is Rs. 334.79 crores
as against an amount of Rs. 298.34 crores last
year. Now that shows a total increase of Rs.
34 crores. It is good. But if we go through this
table we find that the IDBI—the Industrial
Development Bank of India—gets Rs. 32
crores in 1977-78 as against its share of Rs.
9.5 crores during 1976-77. Sir, I quote from
the Memorandum. These different institutions
are responsible for the growth of our country.
Now, number one is the Shipping
Development Fund Committee. Number two
is also the same. Then, the Agricultural
Refinance and Development Corporation got
Rs. 90 crores during 1976-77. Its share has
now been reduced to Rs. 77 crores. The
Regional Rural Banks got last year Rs. 4.38
crores. Their share has been reduced to Rs.
1.24 crores. It is only the Rural Electrification
Corpo-
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ration whose share has been raised from Rs.
70 crores to Rs. 110.49 crores—this amount
having been deducted from the Agricultural
Refinance Corporation. Whereas, the I.D.B.I,
(the Industrial Development Bank of India)
gets Rs. 32 crores as against Rs. 9.65 crores
during 1976-77.

Sir. I have been unable to reconcile the
fiscal policy statement of the Finance
Minister with these financial allocations made
during 1977-78 for the important financial
institutions of our nation.

Then, Sir, I
Agricultural Research)
Agriculture  Ministry,
partment of  Rural
gets Rs. 1733

come to a particular
much of the
entitled "De-
Development", which
crores. Under this
particular demand  there is a scheme
for marginal farmers and agricultural
labourers and it gets Rs. 3.1 crores. I am
quoting from pages 97—99.  Now, Sir, this
is a very poor allocation. As we know,
because of fragmentation of holdings in
this country, there are a large number of
marginal farmers and the  demand from
these marginal farmers for financial
assistance, for development assistance is far
more than what has been provided for in
the  Budget. Therefore, when this scheme is
associated particularly with agricultural
labourers, who form 16 per cent  of village
population, I personally feel that this is
nothing but conniving at or neglecting the
most important activity that is likely to
contribute to the economic  growth of not
only the villages but which could also provide
large-scale employment opportunities,
secondary occupation, for that class which
we call the class of agricultural labourers.

Then, Sir, I come to dry land and
agriculture. We all know that till today only
25 per cent of our land is having assured
irrigation and the rest, 75 per cent, is dry land.
So far no research has been done in regard to
dry land farming. The only solid proposal that
is there is about bunding, contour bunding,
and all other methods of retention of water on
dry land but there has been no large
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scale research done about the different types
of seeds that are to be used and the type of
equipment that is to be used, in dry
landfarming. No research has been made
about the different types of fertilisers and
manures to be used in minimum doses in dry
land farming. I have seen that even in the
I.C.A.R., (the Indian Council of Agricultural
Research) much of the research is in
connection with those areas which come
under irrigation. As I have submitted,
irrigation in this country has reached a level
of 25 per cent only and we rely mostly, to the
extent of 75 per cent, on dry land farming.

Now, I come to the Budget and the
regional imbalances. The Finance Minister in
his fiscal policy contained in paragraph 14, at
page 4, has referred to the growing regional
imbalances. I am drawing your attention to
the words "growing regional imbalances"
because there have been very little attempts
or hardly any steps taken to improve the fate
of these regions which have fallen into this
economic imbalance. Now, why has this
happened? I do not know. He has said:

"The task ahead is to devise an effective
strategy for dealing with the growing
regional imbalance; along  with other
things."

The strategy is there. We have beer
appointing committees. Apart frort that, we
have been doing very little to tackle the
problem and devising measures or strategy
or policy of programmes for the
development of backward areas. Therefore,
Sir, have been unable to understand as to
why particular measures and a strate gy were
not adopted for the deve lopment of these
areas. As I know it was only in 1963 that
under the directions of the National Develop
ment Council, Pandey Committee WE
appointed and in 1969 Wanchoo Con mittee
was appointed and they have recommended
different types of me; sures that have to be
taken for the development of backward areas
are dispersal of industries from the
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[Shri Govindrao Ramchandra Mhaisekar]

growth point  of these backward areas
but nothing seems to have been done.
Yesterday, the honourable Shri Biju Patnaik
raised a point that the Ex-Finance = Minister
had said that 39 per cent of the districts had
not been looked after and growth of
national income rose only by .1 per cent.
And  because of this, Shri Patnaik said
that nothing was done in the past.  That is
not correct. According to the index of the
Planning Commission, 247 districts out of
333 in this country, were declared as
backward and the number has come to 38 per
cent. That is the achievement of the strategy
that was adopted in the  previous Budgets
according to the recommendations of the
Planning Commission and we have  been able
to reduce it from 55 per cent to 38 per cent the
number of backward districts in the country.
Why has this happened? 1 again draw your
kind attention to the fact that on 17th of
June in this very House in the private
business, an hon. Member moved a
particular Resolution saying that a special
committee be appointed of the Members of both
Houses— my hon. friend, Shri S. K. Viasham-
payen moved a Resolution—including experts
and economists to see as to why in spite of a
strategy ~ adopted, nothing has been done in
this country in order to bring about an
accelerated time-bound  growth  of  the
backward areas. I find, Sir, a controversy actu-
ally is there which speaks indirectly, in cognito,
in the Budget that we have areas of promise
but we have not been able to  correctly
identify the three different types of areas.
There are three groups. Number one is what we
call the backward areas group. We
sometime call it depressed areas group or
distressed areas group. This group requires
special attention  of the Planning
Commission and the hon. Finance Minister
for adopting  a strategy for their
development. -Group No. 2 is the group of
lesser -developed area, under-developed area
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or the developing area; and group No. 3 is
the group that has developed in the initial
development of the country and which is
falling back or becoming dead or sick because
of  a time-bound technology or because of
the machines going out of order. Now, this
requires re-vitalisation. Group No. 1
requires initial  steps; group No. 2 requires
consolidation and group No. 3 requires re-
vitalisation. ~ Sir, I am sorry that steps that
have been proposed in oar Budget are
mostly for consolidation and  re-vitalisation
and not for the initial development or industrial
or  agricultural development of our
backward areas. After all, why are the

areas backward? They are backward
because of low per-acre income in
agrculture. I know there are provisions or

hilly areas; [ know there are provisions for
tribal areas; I know  there are provisions
for drought-prone  areas also because I
know you have earmarked Rs. 88 crores
for  drought-prone areas. My problem is
about those areas which have the resources and
the resources are not being tapped
systematically with a time-bound programme
of accelerated growth and the gulf seems to be
widening further as the hon. Minister very
rightly said in his speech that there is a
growing regional  imbalance. = Now, what
is to be done? There is something to be done.
According to the recommendations we say the
strengthening of agriculture has to be
done. According to one recommendation,
there should be dispersal  of industries and
small scale industries have to be promoted

on the basis of tax concessions,
reimbursement of excise duties,
reimbursement  of different other taxes that

are levied on the industries, companies and
corporations that existin these areas. Sir, at
least 1 have not been able to find out any such
provision. In fact, I doubt whether the
regional dairy development corporations
which have been proposed in the Budget are
going to help the backward areas. If we are to
succeed in this, we should start the regional
development corporations in
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the backward areas with an umbrella
protection policy, a policy by which these
corporations are authorised by the Central
Government to give protection to the small
scale industries, the developing units and
other economic activities that take place in
the economically backward areas.

That apart, Sir, I would conclude within a
minute by requesting the hon. Minister that if
we at all we are very particular to evolve a
strategy in this particular field and aspect of
the Budget, we would have to see that
additional money is allocated, is earmarked.
Not only that. We should also have a time-
bound programme and the Budget, every
year, should reflect this strategy for the
accelerated development of the backward
areas.

SHRI P. K. KUNJACHEN
(Kerala): Sir, the Finance Minister, in the
Budget, has pointed out the need for building
up an egalitarian society and he considers the
Budget as an instrument to build such a so-
ciety., But yesterday, when he spoke at the
Janata Parliamentary Party meeting, he said
that the Budget does not fully reflect the
Janata Party's point of view because of the
constraints under which the proposals had to
be formulated.

When we discuss this Budget, we
are bound to think of the financial
position the world over. In most of
the capitalist countries, inflation is on
the increase. Prices have also risen.
Unemployment is also on the in
crease. But production is decreasing.
This is the general trend. Our country
is also not an exception. During the
last 30 years, the Congress has fol
lowed a particular economic policy.
What is the result? The policy which
they have followed has created un
employment. The figure now stands
at six crores.  Prices are raising
every year. Similarly, inflation,
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black money and discontent are
growing. Therefore, this economic
crisis has sharpened and actually it also
developed into a political crisis. This  was
one of the reasons for declaring the
Emergency. There were many other
reasons. But this was also one of the
reasons.  This cannot be excluded.  After
that, the people voted out the  Congress.
Now, the Janata Party has come to
power. When the Budget is presented in this
House, we will have to think whether there
is any deviation from the policies followed
by the Congress Government. [ do not
see much change. I do not say there is
no change at all. There is very little change.
But of course, there is some change.  This
has to be appreciated, accepted and the
Government has to be congratulated for this.

But at the same time, the old  pattern is
seen here  There are huge problems
before us. First is the  unemployment
problem. Six crores of people are

unemployed. What is the remedy? The
Prime Minister and also the Finance
Minister has stated that the unemployment
problem will be solved within 10  years.
If we take that into account, during this
year itself we have to provide employment for
60 lakhs of people.  But that is lacking in
the Budget proposals.  If you take my State
Kerala into account, there are 27 lakhs
of people who are unemployed. Out of this
14 lakhs are fully  unemployed and 13
lakhs are partially unemployed. There also
the Congress is ruling and there is no
remedy. If things are going on like this,.
people won't wait so much. People are
losing their patience day by day. They want to
find a solution to the problem. So, serious
thinking must take place to provide these
people with  employment. On this aspect
the Janata Government has turned its face
from cities to  the countryside.  That is
welcome but only by turning the face to the
countryside employment won't be created.

Certain solid steps  are needed.  For that
agricultural improvement 1is must.
Development of cottage industries and

small-scale
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industries will go a long way in creating
employment opportunities. When we look
from that angle, we can see the importance of
land legislation. In 1972 onwards some steps
had been taken by the Congress Governments
to pass the land legislation throughout the
country. But even after the legislation has
been passed, the excess land has not been
taken over and distributed till now. In the
Ecnomic Survey also it has been stated :

"The implementation has been so tardy
that though the completion [updating of
land records and rights of tenants has been
done, the task of acquiring land and dis-
tributing it among the landless and other
beneficiaries has remained largely
incomplete."

Previously, it was stated that about 40 million
hectares of land was in excess. Now, year
after year this is being reduced. By the time
we actually start implementing the land
legislation, almost all the excess land will be
sold out by the land-owners,, zamindards and
others. We will not toe able to take over the
excess land and distribute it to the poor
peasants. When we got freedom an
agricultural laborurer was getting about 200
days of work per year and now it has reduced
to 100 days. Year after year the number of
agricultural labourers is increasing like an
army. The number of agricultural labourers
has actually doubled during the period 1961—
71. The percentage has doubled. That is the
position. So unless and until The excess land
is taken and given to the agricultural labourers
and the poor peasants, the problem of
unemployment in the countryside cannot be
solved immediately. Similarly, starting of
small scale and cottage industries will help to
reduce this problem.

Another thing which I want to mention is
that the cultivation of
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rice, wheat, pulses etc. itself has now become
unprofitable. It is not at all profitable now. I
don't say that the prices in all the sectors
should be increased,, because price rise is one
of the major factors to be tackled by the
overnment. During the last year itself, prices
have risen by 12.6 per cent. So the prices
ought to be brought down. So in that sphere,
we cannot raise the prices. But we can do one
thing. The infrastructure for cultivation must
be made available to the farmers at a low cost.
The cost of manure must be reduced, the ir-
rigation tax must be reduced the electricity
charges and other taxes must be reduced. The
prices of insecticides should be reduced. In
that way, the farmers must be given some
help to do their cultivation in a profitable
way; otherwise they will not take to
cultivation. Not only that,, if the prices of rice,
wheat or other commodities are going down
further then a floor price must be fixed by the
Government and if the price goes down below
that floor price, the Government must come
forward to help the poor and middle
peasants.

There are some aspects of the Budget
which are very acceptable. The income-tax
exemption limit has been raised from Rs.
8000/- to Rs. 10,000]-, which gives relief to
at least 8" lakh people. It is an acceptable
feature as it gives relief to the office
employees, the middle class people etc. Then,
Sir, Wanchoo Committee was appointed by
the Government and that Committee sub-
mitted a report. But no action has been taken
on the report of the Wanchoo Committee.
Twelve thousand crores of rupees are
supposed to be the amount of black money in
our country. No serious attempt has been
made in this Budget to curtail this black
money. Another committee is going to be
appointed. But that Committee will not go
into this question. The excise duty imposed
on biris and certain other items Has to be
removed, because biri is a thing which is used
by ordinary people.
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Then I wish to come to the industrial field.
In the industrial sector, there has been some
development and growth. But there is a
tendency at present for slowing that down.
About 30 lakh people were thrown out during
the Emergency on account of closures, lock-
outs etc. Even though the Janata Government
has come into power, these people have not
been absorbed till now in the factories. The
doors of these factories have not been
opened. So, urgent steps are needed in this
respect also.

4.00 p.M.

Sir,, I wish to bring to the notice of the
hon. Finance Minister a particular aspect of
Kerala. The Kerala Government has
submitted about 35 schemes to the Central
Government and many of them are pending
with the Central Government for sanction.
Urgent sanction should be given to those
schemes.

Sir, Kerala's position is very peculiar.
About two lakh workers are employed in the
coir industry there. A scheme for the sanction
of Rs. 15 crores has been submitted by the
Kerala Government to the Centre but the
Central Government has stated that only Rs.
5" crores can be .given.

Another industry in Kerala is the cashew
industry. In this industry also, more than two
lakhs of workers are employed. Now there is
no pos-sibility of getting cashewnuts from
abroad. Previously cashewnuts were being
imported to Kerala from Africa but after the
international price of cashewnuts had
increased, the Kerala Government was not
prepared to import them and so the workers
are unemployed now. Now the Government
of Kerala has a plan to develop cashew
cultivation in Kerala itself. But I think this
scheme can be taken up on an all-India basis.
In most parts of India many tracts of land are
lying waste and cashew cultivation can be
done in many parts of India. So the
Government of India must take the initiative
to encourage
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cashew cultivation in the other States also and
not in Kerala alone because in Kerala land is
very scarce and it not possible to get more
land for the cultivation of cashew there.

There is another problem concerning the
handloom industry. We are exporting good
quality handloom crepe to America aha other
countries but" now the textile mills also are
making this crepe as a result of which 50,000
workers in Cannanore District and other
northern parts of Kerala are unemployed. So,
some urgent steps are needed so that this
variety of crepe is reserved entirely for the
handloom sector. Otherwise it will be very
difficult for the workers and they may starve
to deaths.

A railway line from Ernakulam to
Alleppey is one of the urgent needs of Kerala
and the constructions should begin this year
itself. This has been pointed out during the
debate on the Railway Budget also by some
Members. Financial stringency, should not
stand in the way.

In the end I wish to bring it again to the
notice of the Finance Minister that a change
from the old pattern _is urgently needed.
Unless and until the Government is prepared
to make that policy change, the problem is
not going to be solved but it will increase. As
such, the Government must give serious
thought to this matter.

With these words, Sir,. I conclude.

SHRI B. C. BHAGAWATI (Assam): Mr.
Vice-Chairman, Sir, some Janata Party
stalwarts have said that because of certain
failures during the period of Congress rule,
the situation is so bad that it is not possible
for the new Government to rectify them in
this short time. They have tried to compare
notes with the Congress Government and
point out failures as an argument to meet the
points raised in this debate. There may be
failures on the part of the former Government
but nobody can deny there are many
achievements to the credit of
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Government and the Congress Party. There
may be certain things on the debit side. But
the issue is not what the Congress achieved
and what the Congress could not achieve. The
issue is whether the new Janata Government
has been able to find solutions to the vast pro-
blems which the common man in this country
faces,, whether the Budget projects any new
philosophy or policy. Judging the Budget
from its outline, I do not think any attempt
has been made to tackle the basic problems. It
is a common place Budget. As usual, the
same performances have been made : fine
sentiments have been expressed but the fiscal
measures proposed to be taken are not in any
way meant to solve the problems basically.
The basic problems in this country, as we all
know, are  poverty,,  unemployment,
disparities of incomes, etc. If we really want
to solve these problems, then we have to go to
the root cause. In the industrial field, we
know, the monopoly stranglehold is there.
Monopoly houses are there and then there are
the multi-national corporations also. Some of
them are earning huge profits,, but their
profits are not shared with the workers.

In this country, as the Finance Minister has
rightly said, the purchasing power is very
low. But, what is the remedy? Vast multitudes
in this country have no purchasing power at
all; they are unemployed or very poorly paid.
A number of agricultural workers—albout 5
crores today—even after the increase in
wages have incomes ranging from Rs. 3 to.
Rs. 8 a day, different from State to State.
What is this purchasing power? And their
employment is only for four or five months in
a year. So their income is very negligible.
They have no purchasing power. And as
regards the workers in the organised sector, I
am sorry to say that their income even now is
very low. In 1965, the National Labour
Commission, presided over by Justice
Gajendragadkar, gave a formula for fair
wages. Even now, it
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has not been possible to think about
implementing this fair wage formula. In the
unorganised sector, workers in many cases do
not get even the minimum wages. So the
purchasing power is bound to be very low in
this country. The remedy is that there should
be equitable distribution of income. There is a
talk about formulating a national wage policy.
I would like to say that it is an idea which we
welcome. But the national wage policy can be
determined only on the basis of a national in
come policy. If there is a national income
policy fixing the ceiling and the floor, then on
its basis a national wage policy can be
determined. If there is no national income
policy and price policy, it will be futile to
think of a national wage policy in isolation. I
very much like the Government to examine
carefully about all these aspects. The working
class is generally very unhappy because they
do not get even fair wages up till this time.
Apart from wages there are some other very
important grievances raised by the working
class for a long time. One of the demands is
that these workers who have lost their jobs
due to closure, lay-off,, retrenchment, should
be taken back. It is very sad that even during
the emergency not less than 6 lakh workers
lost their jobs due" to closure, lay-off, lock
out retrenchment etc. I do not know what the
new Government would do. I don't say that
they are responsible for it, but I would like to
say that this is a very important problem and
that this Government has to apply its mind to
solve this problem. And the question of bonus
is there. The former Government at one stage
had accepted the recommendation of the
workers represented In the Bonus Review
Committee and brought a legis-ation to give
8-1/3 per cent bonus-even in the losing
concerns. But,, later on there was a deviation
from the right path and the Government
thought it necessary to reduce it to 4 per cent,
payable only when there is an allocable
surplus. That is a wrong step taken by the
former Government. We were unhappy
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about it, we protested against it, but the
Government did not listen to us, and an Act
came into being providing only 4 per cent
bonus to workers only when there was
allocable surplus. That was very unfair. I
hope the new Government will take imme-
diate steps to announce what should be the
quantum of bonus. I am glad that the Labour
Minister has announced that bonus will be
considered as a deferred wage. That is all
right, that was our demand all through. I only
like that the new Government will come to a
decision as early as possible on this bonus
question. As regards the C.D.S., much has
been said. I am glad that C.D.S. has been
withdrawn, but the amount which is with the
Government is going to be deposited in the
Provident Fund Accounts. That will not 'be
fair. The workers will get less interest. The
demand of the workers is that this amount
also should be given to them. I hope the
Government will consider this favourably.

Sir, much has been said about revitalising
the economy in the rural areas. But the basic
fact is that the land system has to be radically
changed. Efforts have been made an3 laws
have been passed in the past to change the
agrarian system.

The zamindari system has been abolished,
but even now the land has not gone to the
actual tillers, in many part of the country. If I
may go back to certain old figures. I may say
that according to the 17th round of the
National Sample Survey, in 1965 less than 5
per cent of the farmers owned 29 per cent of
the cultivable land in the country, whereas 75
per cent of the farmers owned only 31 per
cent of the cultivable land. This shows the
disparity—Iless than 5 per cent owning 29 per
cent of the land and 75 per cent owning only
31 per cent of the land. Then again, according
to the 25th round of the National Sample
Survey, we find that in your State, Sir, Orissa,
76 per Cent of the farmers have land holdings
of less than one
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acre. In Uttar Pradesh, 75 per cent of the
farmers have land holdings of less than one
acre. In other States also, the situation is not
much better. In some States it is 50 per cent
and in some States it is 40 per cent; that is the
percentage of farmers having land holdings of
extremely small size. In Punjab and
Haryana, the situation is better only 6 per cent
of the farmers there have such small holdings.
This shows that the primary means of
production, that is land, is denied to the
actual cultivators. Unless the
Government is bold enough to take some
radical steps to eradicate and malies of this
sort, I do not think rural India can ever change.
The relic of feudalism must be ended. We
cannot march towards socialism through this
sort of feuadalism. That must be ended
first. I would also like to submit in this
connection that during the Emergency, there
was much stress on land reforms in the 20-
Point Programme. Even then figures from
different State Governments show  that
out of nine lakh acres of land declared
surplus, only four lakh acres of land
could be acquired and out of the-four lakh
acres of land acquired, only 1,20,000 acres
could be distributad; and out of this
1,20,000 acres of land also, the allottees could
get possession only in a small percentage of
cases. And  again trouble has arisen. I am
very sorry to say that now when this Janata
Government has come, an impression has
been created in certain parts of the country
that  landlords can have their own way. [
am sure that it is a wrong  impression. The
Janata Government [  hope do not think in
that way. But somehow or other, an
impression has been created and land has
been taken back from the allottees. There are
instances of house sites having been taken
back. That is why I would request the Minister
very fervently—I have requested the Labour
Minister also; 1 have written a letter to
him—that he should institute an enquiry into
these allegation (Time-bell rings). Itis a
very serious matter for the Janata Party If this
impression goes round, what will be the
effect? It will be a very
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bad thing. That is why I would urge that the
Government should see immediately as to
how these things can be remedied.

Sir, have not much time. There is the
problem of prices. We are intrigued.
Sometimes they say that there is more demand
but the supply is not to that extent, and that is
why the prices have gone up. Sometimes they
say that there is more money .supply, that
there is 18 per cent more -money supply.
These reasons are given. But in this country
the majority of the people have no money at
all. Sir, if you go into the figures, you will be
surprised to see that production has gone up in
different sectors— tea production has gone up;
textile production has gone up; cement pro-
duction has gone up; and so many other things
production has gone up. In spite of the
favourable factors, the employers say they
have no market and so they cannot run the
show, they have to close down their mills. But
when there is increased production, along with
it the prices also go up. What is the mystery?
There is some maladjustment somewhere and |
hope government will took into it.

( SHRI LAKSHMANA MAHAPATRO
(Orissa): There is something wrong in the
State of Denmark.

SHRI B. C BHAGAWATI; Yes, there is
something wrong in the State .of Denmark.

Sir, I would urge upon the Government to
have some effective public distribution
system. See the worker's family budget. You
will find that 70 per cent of the family budget
is spent on food items, on essential *consumer
goods. If the workers have to pay 75 per cent
of their family budget on food, how can they
meet their other expenses? That is why it is
very important to have public distribution
system to supply essential consumer goods
to the workers and
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the poorer sections of the people on
controlled prices.

Sir, I shall finish by mentioning one other
point—uneven distribution of growth as has
been mentioned by the Finance Minister. Yes,
there is much uneven distribution of growth. I
can mention something about the North-
Eastern Region. If you take the figures and
see you will find that money is taken out of
that region to rich areas. We say regional
imbalances should be removed. But then
monies deposited in the Scheduled Banks,
Scheduled Commercial Banks, in that region
are taken to other regions. You will find from
the figures given by the commercial banks for
1976 that the advances made in the north-
eastern region were 39.73 per cent of the de-
posits as against 72.55 per cent in the rest of
the country. Monies collected in this region
have been transferred to other regions. If we
really wanted to remove the imbalances, then
the monies collected in the richer areas should
have been pumped into these backward areas.

Then about rural electrification. Only 6 per
cent of the villages in Assam and other States
in North Eastern Region have been
electrified. That is the lowest figure in the
country. There is no scheme as yet to
generate power in that area. All the schemes
have been delayed and now they say they will
be taken up only in the Sixth Five Year Plan.
For the last three years no project was taken
up to generate electricity in that area, except a
very small Thermal Plant.

Then there is another important point. The
Brahmaputra is an international river. How its
flood and erosion always causes devastation
in Assam is known to all. It runs through
China, Bangladesh and India. To tackle this
mighty river Government of India has not
taken any steps. The Brahmaputra
Commission was set up but the Central
Government did not accept the responsibility
of running that Commission. For a State Gov-
ernment it is not possible to tackle the
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problem posed by a mighty river like the
Brahmaputra. So, I  hope, the
Government of India will take up the
Brahmaputra Commission and take steps
to Control ¢ the Brahmaputra. Then
again, there is only one bridge on the
Brahmaputra. The whole State or the
region has been cut into two parts by the
mighty Brahmaputra. And yet there is
only one bridge. I wrote a, letter to the
Prime Minister, Shri Morarji Desali,
about another bridge at Tegpur Shilghat.
He wrote back to me sympathetically and
I am grateful to him for that. But he said
that the bridge was on a State road and so
the Central Government could not
directly help it. But I do not think that it
is a correct argument to advance because
there is only one road, The road on South
Bank of the river is called the national
highway and on the other side the same
road is called North Trunk Road. The
difference is only technical. I think that
sort of technical reason should not be
advanced. The Government should really
take interest in building some other
bridge across the Brahmaputra so that
that part of the country can be connected
with the rest of the country, so that
Assam-Arunachal Pradesh and the whole
North-Eastern region can be connected
with the rest of the country. {Time bell
rings).

I had some other points to make, but
since the time at my disposal is limited I
will now conclude. In conclusion, I will
only say one thing more.

In a village called Satem in Bulsar
district of Gujarat two agricultural
workers were alleged to have been killed.
It was suspected that their death was
caused because they agitated for wages
fixed under the Minimum Wages Act.
The landlords did not like this movement
and they were, therefore, got killed. An
inquiry commission was set up by the
Gujarat Government and they have
submitted their report. But the report has
not been released as yet. I will request
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the Government to release the report.
Justice is to be done. If agricultural
workers who constitute the largest but
poorest section of the people cannot
organise and if this sort of fear is
generated in their minds by the vested
interests. I do not think we can make any
progress in this country. If only they can
organise and make efforts to get their
grievances redressed, then only the
country can march ahead. Therefore, I
will request the Government to see that
the report is immediately published and
justice is done. With these words, I
conclude.
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SHRI HAMID  ALI SCHAMNAD
(Kerala):  Mr. Vice-Chairman, Sir, I
whole-heartedly support the Budget that
has been placed before the two Houses
of Parliament by the hon. Finance
Minister of the Janata Party. Nobody
thought that a non-Congress Government
would come to power so soon. No
doubt, the  non-Congress Government
had to come but nobody thought that so
soon a non-Congress Government would
be at the helm of affairs. Nobody thought
that a non-Congress Finance Minister
would be placing the Budget before the
Parliament. Anyhow impossible
things have  become  possible  and
Mr. Patel has taken care to
see that a well-balanced Budget is
placed before the two Houses within the
short period that was available with
him. But at the same time, I may say
that the Budget has not come up to the
expectations of the people. When the
new Janata Government came into
power, the people had a
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lot of expectations but after seeing the Budget
those expectations of the people have
vanished. One cannot say whether this is
really a janata Budget and an impact of old
Congress character, is reflected of this
Budget. Anyhow, as [ said, within the
financial constraints and within the short
period available with them, this Government
might not have been able to go into the details
and we shall see that next Budget is really the
janata Budget.

Sir, it is a good thing that the assessable
income-tax slab has been raised from Rs.
8000 to Rs. 10,000. I whole heartedly
welcome this measure I appeal to the Finance
Minister to raise the wealth-tax slab also from
Rs. 1 lakh to Rs 1" lakhs, in these days an
amount of Rs. 2'? lakhs or Rs. 3 lakhs is
nothing. If a man has got small properties and
a building here or there, the total market value
will easily work out to Rs. 22 lakhs or Rs. 3
lakhs. Therefore, a wealth of Rs. 22 Jakhs or
Rs. 3 lakhs should be exempted from wealth-
tax. Now, it so happens that in many cases a
man does not pay income-tax but he is
compelled to pay wealth-tax because of the
market value of the property which is in his
possession but from which he might not be
deriving any income. So, he is forced to pay
wealth-tax even though he may not be
deriving any income from that property. As
such, 1 request the Finance Minister to
consider this aspect and see that the wealth-
tax slab is raised at least to Rs. 2" lakhs or
Rs. 3 lakhs.

Agriculture has been given priority in this
Budget. I welcome that. Then, the previous
Congress Government was saying on top of
their voice that they wanted to help the rural
sector by giving financial help to the farmers
through establishment of rural banks and by
giving credit facilities to the rural people. But
as far as the rural people and the small
farmers are concerned, their condition is
miserable. They are not at all helped. Now it
is
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not enough if you just speak about the rural
people or the small farmers. It is necessary to
implement the policies. You have to see now
the finances allocated for the rural people
reach them. You have to see how these poli-
cies are going to help the farmers and after
that you have to see that the policies are
implemented and the fruits reach the common
villager of the country.

Sir, as it has been said, a villager is born
debt, lives in debt and dies in debt. That is the
position of a small farmer even today. He is in
the clutches of the money-lender and big
landlords. He lives in a small petty house. I
am not speaking about big landlords like our
Vice-Chairman and many others. I am
speaking about the smallest farmer, the small
cultivator, the small landless labourer. Even
today bulk of these people do not possess
their own pair of bullocks. No small farmer
can say, "I have got my own bullocks, I have
got my own thatched house, I have got my
own farm or my own land". Even today, bulk
of the people hire bullocks for ploughing their
land, leave alone applying the modern
methods of cultivation. He is not in a position
even to purchase his own pair of bullocks.
That is his financial position. That has to be
improved and only by implementing these
reforms, we can make him live as an
honourable citizen and raise his standard of
living. Then only we should say that you have
been able to help him.

Sir, we all know that the Janata Party has
made use of the atrocities committed by the
previous Government. The case of Turkman
Gate is there; the case of Muzaflarnagar is
there; the case of Sultanpur is there. All these
things are known. But may I ask the Janata
Government what have they done to give
relief to these victims? In Turkman Gate,
hundreds and even thousands of people were
victimised. They are people who have been
thrown out of their small houses, who have
been thrown out of their
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shops, who have been thrown out of their
places of professional work. And they are not
being rehabilitated. No scheme has been
formulated to help these people. Bulk of these
people even today live as beasts. I appeal to
the Government to see that at least these
people are helped. Especially in Turkman
Gate, even today they are not able to earn their
livelihood. The Janata Party has made use of
the atrocities, the victimisation and the
grievances of these people have been
exploited. But the Government should go with
a helping hand to help them. They should give
them houses, loans and give them small petty
shops to carry on their business. A man who
does a small petty business should not be
shunted out to a remote village where his
business has no connection. I appeal to the
Government to see that they help these victims
to live as human beings, with human dignity,
in this country.

As far as duties on watches, fans, time-
pieces etc. is concerned this will definitely hit
the middle class people because it is they who
use these things. These things are not luxury
goods and so this will hit the common man.
As far as the duties of bidis is cncerned. bidi
is not at all a luxury. The commonest man,
the farmer, the factory worker everywhere,,
smokes a bidi.

SHRI LAXSHMANA MAHAPATRO: In
Gopalpur, a worker asked me, "what is
George Fernandes Soing? Bidi is being
taxed now".

SHRI HAMID ALI SCHAMNAD: The
commonest man, the scavenger, he middle,
class man smokes bidi and enjoys it. If he
gets a little lei-ure, he says, "All right, give
me a idi". This is how he enjoys his life,
'herefore, relief should be given on e bidi. 1
do not say that you should live relief on
cigarettes, etc.

The price of coconut is going to be 'creased
because the policy of the
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Government is to import copra. Coconut is the
main economy of Kerala and if copra is
imported it would hit the Kerala farmer. A
Coconut Board should be constituted to help
coconut cultivators. It was the request of the
Kerala Government and some other
Governments also. I appeal to the
Government to constitute such a Board.

The Union Home Minister, Shri Charan
Singh, has made a statement that he is satisfied
with the Kerala Government's work in
inquiring into the atrocities, police excesses,
etc., and that is being misused by the Kerala
Government. No inquiry has been conducted
into the police excesses, destruction of
properties, etc., there but only an inquiry with
regard to the Rajan episode has been
conducted. Even this inquiry has come about
because of the High Court's decision. On the
writ petition, even though the Home Minister
and Chief Minister of Kerala said that they had
not arrested Rajan, the High Court said that
the evidence was to the effect of arrest and
therefore he must be produced before the
Court. Then they were compelled to suspend
the D.I.G.s and take many other actions. I will
read out from the judgement of the Kerala
High Court in that connection: —

"We have to sympathise with the plight
of the Inspector-General of Police who
must have been functioning as a rubber
stamp and as a post office."

According to the High Court, even the IG of
police of a State had been reduced to a rubber
stamp. Now that inquiry has to be conducted
by somebody else and not by the officers who
are working below him. The Janata Party in
Kerala, the Marxist Communist Party in
Kerala, the Muslim League in Kerala—all the
opposition parties in Kerala—requested the
Kerala Government to conduct the inquiry
either through the Central Government agency
or through the agency of any other State
Government so that justice is meted out. But
that is not being done and the  same
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Government is making inquiries. It is just
like Mr. Devraj Urs appointing a Judge to
inquire into his own corruption. Therefore,
this matter should be looked into and an
inquiry officer should be appointed by the
Government of India.

Sir, even after the nationalisation of banks,

who are the Custodians and Directors of
these nationalised banks? The same
members  with different names. Take, for

instance, the Syndicate Bank, the Canara Bank
or any other bank. It is only those same
vested interests who are made Chairmen and
Managers. They are all there. Therefore, I
would request the Finance Minister to make an
overhaul so that the vested interests are not
at the helm of affairs but fresh people are put
in charge of these nationalised banks.

With regard to External Affairs
Ministry, I have an appeal to make to Shri
Vajpayee with regard to the passport system.
When we ask for a passport to go to the Arab
countries, they endorse it for  countries
like Dubai, UAE and so on but for Saudi
Arabia it is not given easily. I appeal to Shri
Vajpayee to see that passport is issued for
Saudi Arabia also because many of our
youngsters  who want to go to Saudi Arabia
for jobs are not given passports easily,
I know that Mr. Vajpayee is taking much
interest in foreign affairs. Muslims were
wondering  what would happen if Mr.
Vajpayee, a Jana Sangh man, becomes the
Foreign Minister but they are now very glad
that he is taking so much interest specially
in Indo-Arab relations and the Muslim world.
He is doing so much and I welcome it. At
the same time I appeal to Mr. Vajpayee
to see that whoever applies for a passport to
go to Saudi Arabia should be permitted.

With these words, Sir, I conclude.
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q9gT a1 dmr frem #2m § A
e # a9z # oy sram g fzo
a1 fagar g9 51T e Za aifzo
qT FaAT £7F T T AT & omw an
Fay g fr i ax fami 21 monfos
JTT E & SEr ' A AT A
vt g fadr o4 ws mon faard
g g immg s dd &
=T ¥ A @ g aw fGw o faa
a7 T @ & w1 faw et mENEd 7 g8
AT e far 2 f afe ag g 3ot
TE @1 o oAt fza o6 Awar & g
am & foro f % aftorm aga azd@idy
afan § a7 Sar g fr faw war
WEIEA FT AT 99 ANE1, AoRd #
w7 @S Y AvaT § 4z WY A A
ar & et 21 zea gz 97 Hiem A
fasar g |
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# maw g faw weT wgEa W
qg Farn Jgar § fr gwie wiEl ¥ 4z
e, ag worge ey mfas g
Faq 40 TI7 WEA FAT B AT A
feafs & #iv ag faw 0% & g
AT FT @ 2 | § A9HT A 7 6T
mwfag Fwar wigar g fF we g
# 39T § 0F F09 80 9 49
A g AT a0 # @ g A s g
FOT 93w § @A 75 gfama 7w 2
A1 6T A7 A & 1w ey £ o
avg { wgroez, Aq7, Wy, afae-
qre zAd 70 sfawm, a@aT § 63
gfawa Mz 97 & 35 sfawma a2
EWTT ET & Augdl &1 gred 21 I
gl & faw 1948 | fifmw A5
aaz ar, @fra sud saF §18 wr A
TEL TAT | THF AT gATL AE §6 fzA
F7 ATy qF gAn, fgar €1 &3l
wE g€ | e 7 A= g€, 9% A%
HZH, ANAT AEEA T, JLE
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[t 7@ ) fRm g maf fromw s d

F1 waré & for, Sfar oo R Y TR wITaT ST & WY waw A faard &

ofr ®1E HraET TE gET | IHE AT 4
20 AT FEAR AAT | TT 20 FAT
FTEFA & AV AT ATH AT FAT, Afw
77 AR A e, W Tar g faer dd
R & AT 7 A g ¥ ) o
Zmr § fr oAt ® aga & gfow o
sifaredt 06T #9 & ¥ gu, wrE
AR 1 A1 o om0 @F F I WA
foreft 2 &ferm =7 Fo0 w1 o @@ AT
TR 41, 39 yrii woge el &
are ¥ et wwre 5 F1E Ao gArd
AT | AT R T AHE T AIE A9 AE
frar = wifs & Tmar g oo
2 IAW THIT WEEIA T W g2l
AT TR &1 1951 § T W ASAT FE
ar wEdy w7 andtor AFT A mTwEAT
St 47 IHHT FAAE 0F W FT FT AT
afet wwr 1976 %1 feafa o= gw
G § T1 IAFT UF AT ATE F7 WAL
2T & 1 g waEt # i fawoav
fraa@ s @ & AT awe St wedr
3 s W FT @ 1 afz zw
WITE HHTH T THAT FAT F AT
g fat 7 ot 8 fr gw gl &
FUC FTET ST Z | SATAT 99E & W
gfw & o wmar waz 55 71 99 33
g & fF gune o worgT wfw v 2
IT OHEFA F AAT oA § odfr g
fa=re 3 1 & AT qaTT e #
freafr st adt & wwm & 3w
aga Fafadr § | wirEeT Fie 7 S
foag & o 3w e % 3w oz
Tamn 6 oF fRT W aw 10 =9 T AT
G20 FT qFA § AHA TR T AN
7 &7E wre ) f 1wy Sy A
Al @l I gad i &Y 7 fraer
A AT Tifed a1 3a Agy fmm o
afar ww faw @5 wrm 7 @

|
|
|

fordr &Y o oY § 9 WE 9 A9H
gadl 81 & wdT wfw 1 qo sEeEr
Fom & fa Fa=md 41 smaear w1 AT
AR AT TE | S A ag feafa
g & agl T U oy W A AN B
19 faear & 399 Sars S f1 gare
7zt w1 famar 31 gw ooz @A € o
T W 0% fEEl SAm da3r s &
fawr Faer 50 W1Z¥ O BT TEGT T
# afe g% 7 agt S amae & dar
wwa ¥ g &9 400 e ot &1
FETA AT § | T AF W TH THIC FT
TEfE  Fedrawa Adl Fvd a9 a% gw
AT WA #7 Al TE FT qwA )
am faareiraom & fa st @ Y
i AT TN e | AR g fe sw
THH FI TTAET T, 20 FAT T F
§@ T g | s aw ¥ o wEw
aT & o S 20 FF WA @ W
Fagdfragaan g 9w guw g &
o 7o Tww ®Y WL F@@T A0fET | @@y
g F faa o @ w39 2,
grameaT & fad st ww ol 7 g,
T Fz F fad o ww v ef § am
agd #9 ¢ afz g7 wix 71 fawmw w7
# a1 gi =g wnfgd e g wew Qaw
1 0% ogy Fzv aard faad awaw
ez ot g, S d= o g), it
v Y BY wEE O WY I @ S
I FATT 9ET FY AT ArEi F#7 fAw
frareft =Tfed | T9% stormar &1 & fad
w1 7= dTe, uE AT "R A IS
ZAAT AT wEG  qEdr § Iy agl
aizt AT JfEd | ar Y § ag of wgar
wrgan g % frart aft ot it fererclt
& & aga i g § 1 s e A
T A faa gaF fadr faw oeft o Y
mifowr e afegn, A% wiereee
£ | wélargaT & A § ag wgr omAvr
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7 & w7 gw AET ¥ HEATEAT A
# 1 g9 AW F1 AGA AL A FAX
115 918 T 71 | AT AE FEATE
f& wrT gy agT § A AT FA T
fopermeiY 1 | T a1 H ST § I
A EE YT WIS |1 110 §9%
farea F1 %2 & 398 3T TEA A
o IAFT qE AT AIG1 F FH 3
Fywa 0F T qUAT | WU EH AT FT
AT AT AR £ AT IART HAT FEAT
qeafy |

T A FUE F ary o §, i
AEIAF T H G AT FIE 8@ A
il F AT H & | TAF A2 H gH At
FAr Tfey w7 i 3 | A )

Tad narar § faw Wt wEEm
B 3T AT FOF A OqBA §
fommr gam afm @ w4 & SR
AT A A B, AT W FA0 F A0
£ T W a3 @ & | & gqmr |
7 & o St &1 o S osEr
T e § ogafay gAs wEd
@ aw wfgr | afz sAEr Fwa
Azt A1 7 49T HIAT AAT FE F7
HEA |

a1 KT aHEaT FAA FH KT A4
A AT ZA 21 ARAT 21 7T TAT IATAA
#1 arq & fo dr wiforer #1797 )
o 77 F fF ozEE Gw ¥
= wrEEEY § 1 39% fac 9ida w®
M FAANA A 2 | qf7 ITHRY 09
FEA AT a7 A AT af A1 87wy g
3% fao 28 afews @1 i | &
ARAI § f& sa%t 77% faa 547 wagraw
F1 ST 2T q‘rfgn_ |
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=% warar § guogr oA AT
FAWI F1 T7F 47 HIFTT FoA7 q1@an
# 1 afz gw FE T2t 1 3% g7
argd  at g7 o afage woge § 5%
e & wifew ) 2fAm & & wreman
AR wrare Y fer s srfgd
=TT & & werar afy s TEdr
g @ SR FrEm "o & fae
T A7 waw &Y i fg T
ufafia afz s7 /i § sroam =
FT AWATAET 2 AT TORTCH T I FTCETAT
#1 T T AR W T AR T W
FTEFT ¥ AAGAE FT TOTHT FT oY
IFTT § GNF TE A9 § a9 aF aon
F1 ITHT WET FT AET HIT FH-
ifza afgm & ¢ AT FroEET G
a1 WifgT | SR W ST F9 a
WY @ ¥ g9W AFA g asd g0
wt feafy ag 2 f& ot swar 39 w19
# for fam smve & e wam ey
FAT F A EY FB1 & 1 Forr v wy
e § gmEr faer wifgo sy
wraaT 7@ e away & 1w S 26
T AT &1 AET AT § e
#1 A FE W T AnAw A/
TEHHE & T 4T FE §, W =W
# 7 w1 & fa yeafam @ &1 A
FZTMET IAT Tifg0 ofF gwre Fw oW
G1EY AHERT 97 99 9F | J9, gqAT
ad FE AT H OATA AN AR
Tl g .
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FuEwR (s we fog)
AT AT A1 FHATEY F9 I 11 @&
a% & faw wafra oy 30

The House then adjourned at
fifty-eight minutes part five of
the clock till eleven of the clock
on Thursday, the 23rd June,
19717.



